SCHEDULE 1

FORM A

PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation) Regulations, 2017]

For the Attention of the Stakeholders of Brics Commodities Private Limited

| 3.

1. | Name of the Corporate Person Brics Commodities Private Limited
{ 2. | Date of Incorporation of Corporate Person 19/01/2004
' Authority under which Corporate Person is | Registrar of Companies, Mumbai.

Incorporated / Registered
|

' 4. | Corporate Identity Number of Corporate

|

U51100MH2004PTC144076

Person
| 5. | Address of the Registered Office and Principal | B/306, Shankar Dhan Plaza, ] N Road, Mulund (West)
Office (if any) of Corporate Person Mumbai-400080.
| 6. | Liquidation commencement date of Corporate | 31/03/2022
‘] Person
. 7. | Name, Address, Email address, Telephone | Bharat Ramakant Upadhyay
: Number and the Registration Number of the | Reg. No.: IBBI/IPA-002/IP-N00120/2017-18/10289
|| Liquidator Address: 507, 5th floor, C2 Wing, Skyline Wealth Space,
I Skyline Oasis Complex, Premier Road, Near Vidyavihar
| Station, Ghatkopar- West, Mumbai - 400086
l Ph. No.: 9833284483
\ Email Id registered with IBBI:
\ brupadhyay@hotmail.com
\ Claims to be sent on Email Id:
’ brupadhyay.irp@gmail.com
8. | Last date for submission of claims 30/04/2022

Notice is hereby given that Brics Commodities Private Limited has commenced voluntary liquidation on 31st
March, 2022.

The stakeholders of Brics Commodities Private Limited are hereby called upon to submit a proof of their
claims, on or before 30t April, 2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shal) a

Bharat Ramakant Upadhyay

Date: 01/04/2022
Place: Mumbai




MONDAY, APRIL 4, 2022

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

CLASSIFIEDS

LOANS

FOR FUNDING
AGAINST LISTED
SHARES

naz@vfslcapital.com
www.vislcapital.com

THANKSGIVING

HOLY Spirit thou who
makes me see every-
thing and shows me the
way to Reach my Ideals,
who gives me the
Divine gift to forgive
and forget the wrongs
that is done unto me
and who is in all
instances of my life
with me. | in this short
dialogue want to thank
you for everything and
confirm once more that
| do not want to be sep-
arated from you, no
matter how great the
material desire may be
| want to be with you
and my loved ones in
your Perpectual glory
forever Amen. ZDS.

00707770401

Illni.lilill."

~“ACCOMMODATION ™
AVAILABLE

AVAILABLE at Godrej
Trees, Vikhroli 1/2/3/4
BHK Flats, Penthouse,
Terrace Flats, Jodi Flats
for Outright Sell/ Lease.
For more details
Genuine, Buyers call
Prakash: 9870870870.

0070773934-1

“IMPORTANT" |

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verty its contents. The Indian
Express (P) Limited cannot be held responsible for
siich contents, nor for any loss or damage incurred as
aresultoftransactions with companies, associations or
individuals advertising in its newspapers or
Publications. We therefore recommend that readers
make necessary inquiries before sending any monies
Or entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever, Registered letters are not accepted
in response to box number advertisement."

FOR THE ATTENTION OF THE STAKEHOLDERS OF
BRICS COMMODITIES PRIVATE LIMITED

SCHEDULE |
FORM A
PUELIC ANNOUCEMENT
iReguiation 14 of the Insolvency and Bankrupicy Board of India
(Woluntary Liquidation Process) Regulations, 2017)

1. | Nama of the Corporate Person Brics Commodities Privale Limited

2. | Date of Incorporation of Corporate
Parson

18072004

3. | Authority under which Corporate
__|Persan is incorporated/registered |
4, | Corporate Identity NumbenLimitad | US1T100MHE2004PTC1 44078
Lizbifity [dentity Mumber of conparate
persan

Ragistrar of Comganies, Mumbal

5. | Address of the registered office and
principal office (it any) of Comarate
| __|Persan

B306, Shankar Dhan Plaza, J N Road,
Mulund {West) Murnbai-400080.

6. | Ligudaton Commencement date of | 31/03,/2022
Corporate Person
¢ | Namie, address, emad addrass, Bharat Ramakant Upadhyay

telephone number and the ragistration| Reg. No.:

number of the Liguidator [BELIFA-002/1P-NOD1 20v2017-18/10289
Address: 507, 5th floon, G2 Wing, Skylna
Wealth Space, skyline Dasis Complex, Pramier
Road, Near Vidyavihar Stafion, Ghaskopar- West,
Mumbai — 400036. Ph. No.; 9333284483
Email Id registered with IBBI:
Brupadhyayahadmail. com

Claims to be sent on Email 1d:

8. | Last date for submission of claims | 30/04/2022

Motice is hereby given that Brics Commaodities Private Limited kas commenced voluntary
ligquidation pn 3151 March, 2022.

The stzkeholders of Brics Commaodities Privale Limited ara hareby ca®ad upon o submit a
proof of their claims, on or before 301k April, 2022, 1o the liguidator at the address mentioned
against item 7

The financial craditors shall submit thair proof of claims by elactronic means onfy. Al othar
stakeholders may submnitthe prood of claéms in person, by post ar by electranic means.
Submission of false or migkading proots af claim shall atiract penatties.

Bharat Ramakant Upadhyay

Date: 01/04/ 2022

Place: Mumial

NOTICE

Undar the Instruchion of My Varous Clienis This Motice 15 hareby grean $had the fllowing Share cerificates of
‘anous Share Holders of M's Reliance irdusties Limiad keving Registared Otlice al Maker Chambers 1%
drd Flooe, ko, 222, Mariman Poinl, Mumbai-t00021, which ane Regisiered rdour kolowing remes as given Do
e basen Lot withoul trarsfer Deed by msvius & Since e have purchased & are Holding these shares &
the samse ara nol raceable at ourend, W hava applied for issue of Duplcate Share cartificates. The Undersigred
has bean nformead thal tha sald shares have been ianslamad o IEFF.

Faolio Mo | Name of the Shara holder | Mo of shares| Certificate Mo Distincive Mo, (From| | Distinctive Na (To)
CEEZT1385 | Gangia Bakhatram Takea 0 4684035 L] TEAS0018
20 47840738 TR0 19 TRAS0038
8 TH33338 14a7sa1£] 148759157
)] 11754615 2149735 24073694
02 11THE616 2 14T 214973636
il 5562040 1182773735 1183773784
s S186301 1182773785 1182773824
il 582042 1182773835 118277844
23 EE-IEE-J!P ZA0T0N "'EI_E_ 22@?31 201
(35354050 Janzk J Dashi i BT GHIIG008 8335018
an BT AAARITOG AAARZZ1R
2l B 04 BHAR221H GH352238
080238855 Girdnai ik STE0E545 183143784 193143538
Sagaral 05 ETHGE4 404036055 £{4035050
Biyani 1 STI0E544 A6TRERAA0 LTROGLERL
102387557 |Sangha Mitra Chandsa and I STBESEZ 1arT2red1 1597 T2TRE0
Shicani Chandra
DEE2R264Y | ®anblal Pankhand | 00 | 12200834 | 23B4RTETI | 2abeRTEI3
Ehariten Parkh
028627614 Sethe Bal Kamath G 45 [t Ty P 2213552033 2213552081
(R L U wWrmala Kabraand ol B80S Hf1agdad LERE ]
Framodsemar Katra
DYESEEE4E | Rufini Kurar Chazraboty EL} [t e A5T4ETEA0 LhTEETETY
[T L Pankaj Pain | 1GEIT41 o 42 L0010 SHID000 3D
DESSGATAD Partkay Wit Fale il 16FETSED 4EAE254N0 ARORTN444
0EZ1%0483 Panks Pate 0 1284742 2U2E14502 202844511
0 il e [4] EFSEESG 2182565535
04 TIAT Pankaj Pale 0% 12049513 CoaeaT4 206830745
05 aRI2RIT2 215561613 2182561617
00355353 Pankaj Pate and m 12650151 2onENEAT 2566934497
Manmuifss Palel o1 AX25233 F1EREEAMT 2MB2563247
DTTTES #irti Diwaksr and atl 1 EBE00 [ =t ng e barbHO3E
Raprdra Kurer Diwalbars a H155599 BAE42159 42218
- e 1 RE5I0 E4E433210 BaB42224
14 3156500 TS 4042238
& 1188508 EJEET 4005578
L] 3188500 145514830 145514045
16 H1BEGEY 145531171 14551 120R
[ty i BT Pravin Humarﬁasln::gl o 1430085 HETaT? 2061TR21
| and Naan: Rastogi bpears TSI T A
DEETEET44 Hyali Dl Jain and = 16791098 4B5T11 345 JEET11419
Gyanchand Jain
OF1TERZS] Sanjay Seinl an | 16736807 10
10 4aR142140 4RATA216G
n 530L0518 1o 1243434930 1243434158
1
OTCRANEAD |5 INDERPAL SINGHEHATIA L] BHET mAd ATIRLETAD AT(INR4TRY
OTOEAEETA ':’Tai.:_ls!'l Chand Jain n 16811075 o 7B 470062130 AT0063148
CEETMIES cushima Gupla Ta 16808584 470007 S0E 4T 0TS

30, General public are hereby wamed nal In cn:al_ﬁhhlhc Ahave securilies and if the Company da nal receive
any abjsction withins 15 Days Inom e daie of pubicason of tis Nolice en the abae menlioned Regd. Addagy
of the company o o the Comgany's RAT Agent Mis KFin Technobgies Lid, Kanry Selenium Towers - B, Financial
Cisirict, Manakramguda, Flot bo =31 & 32 Road Mo - 1, Gachibowd, Hydarabad - S00032 Takergana, The Company
wil proced for B issue of Duplicale shane Cerfhicateds) i oun'ibove Name
Diabe: D2DA0Z2

Place: Mumbai

Nidhi Deepak Chandak
|&dvocata)

MNOTICE

Ui e Instnaction of My Various Cents This Molice = bentny gan Jal the faliowing Shane corlficabes
ol Yarious Share Haldars of 8’5 Reliance Industries Limiled havirg Regesterad Offica al Makar Chambars
IV, 3rd Floor, Mo, 227, Meriman Point, Mumbai-400021, which ars Ragistarad indour following names &z
giwven below hashewe been Last withaut ransfer Dead by metus & Sinca Uwe have purchased & are
Holding Ihesa ghares & the same ane nof frapeabée at our end, Vile have applied for issue of Duplicate
Share cerlilicales. The Urrdersigred hias been intormesd thal the saad shangs Pave Deen Wranslemed 1o
IEFF

Folic MNama of the Mo, of ) Distinctive no  Distinctive no
M. ghareholder Shares  Cerlificate No. {Fram) (Tal
Q00727083 Wirtkumar Ghalabhai 34 33913 1014 13837250 13837 242
Shah and Jayartia 10 Bal254 16753161 i
Ghelabhai Roy de B5107 21433420 21433465
35 2110053 41555194 419552248
40 3043356 402243 44012282
418 4315741 o 61 THIE1273 73361658
261 BTETE0 o 56 132441657 Tadd4 1

L General public ara haraby warned nat o deal with the Above securities and if the Campany do net
receive any chyeciion within 15 Days from the date of publication of this Motice on the sbave mentioned
Regd Addrass of the conpany or to the Company's RAT Agerd s KFin Technologes Lid, Karey Selenium
Terwers — B, Fnancial District, Manasramguda, Plot Mo -31 & 32 Road ko -1, Gachibaoadi, Hyderabad -
S00052 Telengana The Compary will proceed for the [ssue of Duplicate share Cerlificabes) in aun'Above
Bame,

Db DOAGNI2E
Fumai

Bidhi D pak Chandak
A dvece)

PUBLIC NOTICE

Registered Office Address: Malhotra House, 2nd Floor, 5A, GPO, Fort
Mumbai - 400 001

Form No. URC-2
Advertisement giving notice about registration under Part | of Chapter XXI|
[Pursuant to section 374(b) of the companies Act, 2013 and rule 4(1) of the

Companies (Authorised to Register) Rules, 2014]
1. Notice is hereby given that in pursuance of sub-section (2) of section 366 off
the Companies Act, 2013, an application is proposed to be made after fifteen
days hereof but before the expiry of thirty days hereinafter to the Registrar
at Central Registration Centre (CRC), Indian Institute of Corporate Affairs
(IICA), Plot No. 6, 7, 8, Sector 5, IMT Manesar, District Gurgaon (Haryana)
Pin Code - 122050, that Eurotec Engineering Corporation, a Partnership firm
may be registered under Part | of Chapter XXI of the Companies Act, 2013
as a company limited by shares. 2. The principal object of the company are
as follows: Engineering services and sale of equipment and spare parts for
oil and gas industry and to engage in other incidental business relating to
engineering services / segment as shall be agreed by the management off
the company. 3. A copy of the draft memorandum and articles of association
of the proposed company may be inspected at the office at Malhotra House
2nd Floor, 5A, GPO, Fort Mumbai - 400 001. 4. Notice is hereby given that]
any person objecting to this application may communicate his/her / their
objection in writing to the Registrar at Central Registration Centre (CRC)
Indian Institute of Corporate Affairs (lICA), Plot No. 6, 7, 8, Sector 5, IMT
Manesar, District Gurgaon (Haryana), Pin Code - 122050 within twenty-one
days from the date of publication of this notice, with a copy to the Company
at its Registered Office.
Dated this 31st day of March, 2022. Name(s) of applicants
1. Shrinivas Pannalal Shivhare 2. Ramnivas Pannalal Shivhare
3. Sandeep Pannalal Shivhare
(Partners of Firm and Directors of the proposed company

SALE NOTICE UNDER IBC,2016
Mis, SNEHA ENGINEERING EQUIPMENT PRIVATE LIMITED (In Liquidation)

Liuidtor Adoess 367718, Dhya Colcdons, 2nd forear Ganapah Comolr KD Nagr Yellveyguca kv Ancva Pracesh 00073

The following Assets and Properties of M/s.SNEHA ENGINEERING
EQUIPMENT PRIVATE LIMITED (in Liquidation) forming part of Liquidation
Estate are for sale by the Liquidator. The Sale will be done by the undersigned]
through the E-Auction platform: https://bankauctions.in (With unlimited
extension of 5 minutes each)

(Amount in Rs.)

Asset Descrit Reserve price (R.P) & I'-nassge‘ft':g:” Date and
sset bescription Earnest Money submissioh of tlme.Of
Deposit (EMD) | Bids with emp. | Auction
corpany Iandadme_asuring RP. On or before| 22 nd April
1322.05 Sq Yards situated Rs.78,31.164 /- PV on 190 2022p
at Plot No.240/C, Sy 8 . 3pm 104
N0.229/230, situated in EMD April 2022 om

APIIC- IALA, Phase-lll,
Industrial Park,
Pashamylaram village,
Patancheru Mandal,
Sangareddy District

Rs. 7,83,116/-

1.EMD can be deposited either by remittance into the account or through
demand draft.

2.The bidder needs to satisfy by visiting the land No complaints shall be
entertained after Auction

3.E-Auction will be conducted on “AS IS WHERE 1S", “AS IS WHAT IS” and
‘WHATEVER THERE IS BASIS" and “No recourse basis” only.
4 For details terms https://bankauctions.inor
Mail:seepl2021@gmail.com

5.The Liquidator have right to accept or cancel or extend or modify, etc any
terms and conditions of E-Auction (or) the liquidator can cancel E-Auction (or)
any item of E-Auctionat any time. Sd/

Date : 04.04.2022 PVB Sudhakararao, Liquidator, Cell: 9790984918}
Place: Hyderabad Email id: seepl2021@gmail.com
IBBI Reg No.: IBBI/IPA-002/IP-N00795/2019-2020/12547

through E

1ds,
Opera House
Phone : 23692926 | 56051035.

Color Spot,
Byculla (E),
Phone : 23748048 | 23714748.

FCA Communications,
Nariman Point,
Phone : 40020550 / 51.

Fulrani Advtg. & Mktg.
Antop Hill

Phone: 24159061
Mobile: 9769238274/
9969408835

Ganesh Advertising,
Abdul Rehman Street,

Phone : 2342 9163 | 2341 4596.

J.K. Advertisers,
Hornimal Circle, Fort.
Phone : 22663742.

Mani’s Agencies,
Opp.G.PO., Fort.
Phone : 2263 00232.
Mobile : 9892091257.

Manjyot Ads,

Currey Road (E)
Phone :  24700338.
Mobile : 9820460262.

OM Sai Ram Advtg.,
Currery Road
Mobile: 9967375573

Pinto Advertising,
Mazagaon,

Phone :  23701070.
Mobile : 9869040181.

Premier Advertisers
Mumbai Central
Mobile: 9819891116

Sarjan Advertising,
Tardeo,
Phone : 66626983

Sanjeet Communication
Fort.
Phone : 40024682/ 40792205.

S. Arts Advtg.
Masjid
Phone: 23415111

Taj Publicity Services,
Byculla (W),

Phone : 2305 4894.
Mobile : 9892011371.

Yugarambha Advertising,
Girgaon,

Phone : 2386 8065.
Mobile : 9869074144.

Aaryan Publicity
Dadar (E),

Phone: 022-65881876
Mobile: 9320111876

B. Y. Padhye Publicity Services,
Dadar (W),

Phone : 2422 9241/

2422 0445.

DATEY Adbvertising,
Datey Bhavan, Dadar (W)
Mobole : 8452846979/
9930949817

Hook Advertainment
Dadar
Mobile : 8691800888

Central Advertising Agency,
Mahim (W),
Phone : 24468656 | 24465555

Charudatta Advertising,
Mahim (W),
Phone : 24221461

Jay Publicity,
Dadar (E),
Phone : 24124640

Pallavi Advtg.
Dadar (W),
Mobile: 9869109765

Shree Swami Samarth
Adpvertising,

Dadar (W),

Phone : 24440631
Mobile : 9869131962

Stylus Arts,
Dadar (W),
Phone : 24304897

ime Advertising,
Matunga (W),
Phone : 2446 6191

Vijaya Agencies,
Dadar (W),

Phone : 2422 5672.
Mobile : 9920640689

Media Junction,

Matunga (W),

Phone: 022-66393184/ 022-
66332340

Mobile: 9820295353/ 9821656198

Achievers Media
Bandra (W.),
Phone : 22691584

NAC
Bandra (W),
Mobile : 9664132358

Reckon
Bandra (W,),
Mobile : 9867445557

Space Age Advertising,
Bandra (E)

Phone : 26552207
Mobile : 9869666222/
9869998877

Kirti Agencies,

Khar (W),

Phone : 26047542.
Hindustan Advertising
Vile Parle (W),

Phone : 26146229

Promserve
Vile Parle (W),
Mobile : 9167778766

Venture
Andheri (E)
Phone : 61226000

Anuja Media
Andheri (W),
Mobile : 9152895703

Bombay Publicity
Andheri (W)
Mobile : 9870703542

Carl Advertising,
Andheri (W),
Phone : 6696 3441 | 42.

Gauri Press Communication,
Andheri (E),
Mobile: 9820069565/ 9820069568

Keyon Publicity
Andheri (E.)

Phone : 28253077
Mobile : 9920992393

Lokhandwala Advertising,
Andheri (W),
Phone : 26364274 | 26316960.

Multimedia Informatics
Andheri (W),
8286013339

Prime Publicity Services,
Andheri (E),
Phone : 26839686 | 26830304.

Zoyz Creations

Andheri (W),

Phone: 022-26288794

Mobile: 9833364551/ 9820199918

P. V. Advertisers,
Jogeshwari (W)
Phone: 26768888
Mobile: 9820123000

Neha Agency,
Goregaon (E),
Phone : 2927 5033.
Mobile : 9819099563.

(6\Y
Goregaon (E)
Mobile : 8652400931

Shark Enterprises,
Goregaon (E),
Phone: 022-26863587

Adresult Services,
Goregaon (W)
Phone : 28762157 | 28726291.

Samartha Advertiser Pvt. Ltd.,
Goregaon (E),

Phone: 26852294

Mobile: 9594969627

Target Media,
Goregaon (E),
Mobile: 8692959648/ 9702307711

Advertising,

Mobile: 9869463650

Bijal Visual Ads.,

Malad (W),

Phone: 28835457/ 28805487
Mobile: 9322265715

Signature

Malad (W),

Phone : 022-28811012
Mobile : 9820489442

Synergy Advertising,
Malad (W),
Phone : 28891428 | 22811012

Arihant Advertising,
Kandivali (W)
Phone : 28626679
Mobile: 9004992568

New Boom Ads,
Kandivali (W),
Phone : 28640221
Mobile : 8779275373

Popular Publicity
Kandivali (W),
Mobile : 9820994485

Vikson Advertising Agency
Kandivali (W),

Phone : 28645005

Mobile : 9820433200

Super Age
Borivali (E)
Phone : 42872727

Express Advertising,

Borivali (W),

Phone : 2833 7799 | 2833 9977.
Mobile: 9820401077

Falcon Multimedia Pvt. Ltd.,
Borivali (E)
Mobile : 9833226463

Jeet Publicity
Borivali (W),
Mobile : 9820006816

Nikharge Advertising,
Borivali (W),

Phone : 28921255
Mobile : 9322210176

Sarvodaya
Borivali (W),
Mobile : 9322139909

Ad Plus
Mira Road (E)
Mobile : 8779657505

Ashansi Advertising & Press
Relations,

Mira Road (E),

Phone: 022-28114235
Mobile: 9833933502

M.S. Advertising,
Bhayander (E),
Phone: 022-28160100
Mobile: 9769711727

Sugo Advertising,
Vasai (W),
Phone : 7756982329/ 7028565571

Mayuresh Publicity,
Virar (W).

Phone : 0250 - 2503913.
Mobile : 9923935556

Plasma Advertising,
Panvel.
Phone : 022-27461970

Ronak Advertising,

Vashi.

Phone : 71012345

Mobile: 9324102060/ 9820152753

Rahul Advertising
Vashi,

Phone: 022-65119998
Mobile: 9820200044

S.Kumar Publicity,
Vashi,
Phone : 27898472

Mobile : 9820889848

Siba Ads & Communications,
Vashi,
Phone : 27892555/ 61372555

A.M. Corporation,
Thane (W).
Phone : 67311000.

Advait Advertising,
Thane (W).
Phone : 25345294 | 25380080.

Ashwini Communication,
Thane (W).

Phone : 2544 5007
Mobile : 9820927100

Mangal Advtg & Consultancy,
Thane (W).

Phone : 2538 8134

Mobile: 9869197367

Sahil Advertising
Thane (W),

Phone: 25406749,
Mobile: 9223355732

Sarathi Enterprises,
Thane (W),

Phone : 25426604
Mobile : 9920003886

Shireen Advertising,
Thane (W).
Phone : 25343648 | 25341538

Surbhi Advertising
Thane (W).
Phone: 67924448/9, 66743142

Swati Advertisers,
Thane (W),
Phone : 9820786203

Mayekar's Ad Junction,
Dombivii (E).

Phone : 0251-2862551
Mobile : 9870017985

Aries Media,

Dombivali (E),

Phone : 0251 - 2430030
Mobile : 9892333300

Budhkar Publicity Pvt. Ltd.,
Kalyan (W).

Phone : 0251 - 2205995
Mobile : 9322400262

Dimensions Advertising,
Dombivli (E) .

Phone : 0251-2445074
Mobile : 9322597885

Prabhakar Advertisers,
Dombivli (E).

Phone : 0251-2448917
Mobile: 9819575111

Radha Advertising,
Dombivli (E).
Mobile : 9920909141
9833555898

Bajaj Publicity
Dombivli (E)
Miblie : 9320962437

Y.B.Kulkarni Advertising,
Dombivali (W).

Phone : 0251 - 2480136
Mobile : 9821467209
Pinky Advertising,

Ambernath (E),
Mobile : 9322681423

Ambition Advertising,
Ghatkopar (E),
Phone : 24210792 | 94.

Dattaguru Advertising
Ghatkopar (W),
Mobile: 9870528143

K. Parth Publicity,
Ghatkopar (E),
Phone : 2501 3939 / 2501 2323

Sanjeevani Advtg.
Kanjurmarg, LBS Marg,
Phone: 022-25776168
Mobile: 9819091044

Sandip Advtg.
Bhandup (W),

Phone: 022-25946518
Mobile: 9820750922

Mahesh Advertising & Designing,
Mulund (W),
Phone : 25622469 | 25682469

Pratik Advertising,
Mulund (W).

Phone : 25911666
Mobile : 9821154666

Shree Mahapragya
Mulund (E)
Phone: 21634727

r"
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HDFC LIMITED

Registered Office : Ramon House, H.T. Parekh Marg, 169, Backbay
Reclamation, Churchgate, Mumbai, Maharashtra-400 020.

NOTICE is hereby given that the certificate[s] for
the under mentioned securities of the Company
have been lost / mislaid and the holder of the said
securities / applicant have applied to the Company to
issue duplicate certificate[s].

Any person who has a claim in respect of the said
securities should lodge such claim with the Company
at its Registered Office within 15 days from this date,
else the Company will proceed to issue duplicate
certificate[s] without further intimation.

Name([s] of holder : Dimple Viresh Patel; Kind of Securities
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